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SHRI CHIRANJI LAL SHARMA.:
Will the hon, Minister kindly let us
know the time when this team to the
Antarctica completed its work? (Inte-
rruptions) 1 want to know when the
voyage of the team was concluded, I
want to know also the distance cover-
ed. I want to know the entire time
taken by this team to complete its
voyage.

SHRI C. P. N, SINGH.: The team left
Goa on the 6th December and reached
the Antarctica on the 9th January,
1982 and they have come back to Goa
on the 21st of this month.

PROF. SATYASADHAN CHAKRA-
BORTY:. We are all happy about this
brilliant achievement of our scientists,
technologists ang other persons who
are involved. Ia -this connection, I
would like to ask one question, Has
the attention of the Government been
drawn to the press reports which have
appeared in the U.S.A. where they
have questioned not only our right,
but they have imputed some bad mo-
tives and political motives also? 1
want to know the reaction of the Go-
vernment of India to those reports
which appeared in the Press in the
United Stateg of America.

SHRIMATI INDIRA GANDHI:
There is no political motive in the
sense that they probably insinua-
ted. The political motive is the inte-
rest of India. It is an the interest of
India to see what greater knowledge
and information we can get about the
monsoon and other climate conditions.

'As I said in reply to another ques-
tion, we do not subscribe to the view
that only a few rich countriegs have
the right to such uninhabited and
other places. I think we, and other
countries have equal rights,

SHRI MADHAVRAO SCINDIA:
The team richly deserves the accola-
des that were received both nationally
and internationally,

I would like to know from the hen,
Prime Minister, how soon guidelines
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woulq be formulated for any follow-
up action that would take place? Spe-
cifically, a number of countries who
have achieved this enormous ‘and cou-
rageous task have set up permanent
manned stationg in the Antarctica. Is
the Governmet of India coniemplating
such a move? If not, would this be
considered?

SHRIMATI INDIRA GANDHI: I
think it is too early to give any defi-
nite answer to thig question. Natural-
ly, all these matters will be consider-
ed.

MR. SPEAKER: Next question: Shri
R. L. Bhatia.

PROF. N. G. RANGA: Mr, Speaker’
Sir, I have a supplementary on this,—
a very important one,

My hon. friend just now said that
those who are parties to this Treaty
possess the right of veto, Who gave
them this right to veto, Sir? Would
not the Govrenment consider the ad-
visability of appealing to all the na-
tions, as well as the rest of the coun-
trieg and nations also, to hand over
whatever thier interests may be, to the
Uniteq Nations, instead of leaving all
these things to a few gsignatorieg of
this wonderful treaty?

SHRIMATI INDIRA GANDHI. I
think tha they have given to thems-
selves the right of veto, But, as I said,
if we can show some substantive re-
seach, we also can become a member
and perhaps exert some pressure.

UNESCO study on British news Me-
dia’'s Connivance with British Intelli-
gence Service

*45. SHRI R. L. BHATIA: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether Government’s gtten~
tion hag been drawn i{p the news item
appearing in the ‘Times of India’ dated
21 December, 1981 to. the effect that:

-a study sponsored by UNESCO has
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revealed that British newspapers and
news agencies tonnived with British
Intelligence Service to run front news
agencies in India which in fact were
facades for ijntelligence service and
such organizations worked in India as
late as seventies;

(b) if so, the names of the news
agencies that worked as spy organiza-
tions in India during the said pcriod;
and

(¢) whether Government have made
sure that the foreign news agencies
operating in India are still not indulg-
ing in such activities and if so, Gov-
ernment's findings in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) Yes, Sir.

(b) It is not in the public interest
to discuss such sensitive matters eflec-
ting national security and friendly
relations with foreign countries.

(¢) Government is maintaining g
continuing vigilance 1o safeguard
national security, and sustained efforts
are made to detect unearth and take
other necessary  action against any
attempts at espionage, subversion etc.
Accreditation facility is given to fore-
ign news agencies, news papers etc.
only after due verification of their
bonafides and suitable action is taken
in cases where the correspondent con-
cerned is found to be indulging in
activities other than those of a purely
journalistic nature.

SHRI R. L. BHATIA: Before I put
my question, I would like to have an
explanatlon for the reply given. In
reply to my first question the answer
given by the Minister is “Yes, Sir.”
My question has two parts, the first
one is regarding the news appearing in
the press and the second part is regard-
ing the British News Agency working
" and functioning ~ in India in league
with the Intelligence Services. Now,
-I want to know to which part of the
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question. you
Sir’,’

have answered “Yes,.

SHRI NIHAR RANJAN LASKAR:
Part (a) of the question.

SHRI R. L. BHATIA: Then the
second part of my question regarding
the British News Agenzies functioning
in India in league with the espionage
agencies, has not been answered.

SHRI NIHAR RANJAN LASKAR:
I will clarify the position.

SHRI R. L. BHATIA: Sir, he has
not read my question fully. 1 will
read out the question.

“(a) whether Government's atten-.
tion has been drawn to the news
item appearing in the ‘Times of
India’ dated 21 December, 1581 to
the effect that a study sponsored by
UNESCO has revealed that British
newspapers and news agencies con-
nived with British Intelligence Ser-
vice to run front news agencies in
India which in fact were facades for
intelligence service”.

Now, in your answer, you have said
“Yes, Sir.”

SHRI NIHAR RANJAN LASKAR:
Yes, this repox:f' we have seen. I can
only say that this particular news item
appeared in ‘Times of India’ dated
21-12-81 and again it was horrowed by
them from ‘The Guardian’ dated
18-12-1981. It is reported that Richard
Fletcher had been commissioned by the
UNESCO to carry out research on the
media. This particular report of the
UNESCO has not come to us yet and as
and when we get this report I can
assure the hon’able Member that Gov-
ernment is bound to take notice of it
and take appropriate action.

SHRI R. L. BHATIA: A study by
the UNESCO has a very revealing
information that during the last war,
the British News Agencies weve fun-
ctioning as part of espionage system.
One of these agencies was functioning
in India also. They have said it In
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their report and then this matter was
discussed in the 3ritish Press Some
of the high authoritiex whose name
was associated with it have openly said
that they feel proud of it. It is the
patriotic function that thev have been
doing and here what you have said in
your reply is “it is not in the public
interest to discuss such sensitive
matters....”. What has Deen discu-
ssed in the British Press, why hag it
become secret? 1 would like to know
from the hon. Minister why he is not
coming out with the names of the
agencies. Even the names of those
agencies have been mentioned in the
press. The news agencies concerned
were the Arab News Agency, NAFEN
and Globe News Agency. One such
agency, Arab News Agency, was taken
-over by the ‘Reuters’ in India and I
~would like to know from the hon.
Minister when NAFFEN (Asia) was
-established in India and what links
"with the Reuters it had.

MR. SPEAKER: You want ‘0 lake
the cat out of the bag.

SHRI R. L. BHATIA: How many
Offices has it got in India and did it
‘get the patronage of the British secrct
service?

SHRI NIHAR RANJAN LASKAR:
I can again tell the hon. Memper that
we are aware of the news item. We
have not yet received the report of the
UNESCO. As and when the report is
published, we would look into the
various aspects of the report. TUnless
it comes tp us, we cennat say anything
in this matter.

SHRI R. L. BHATIA: In his reply he
says that it is not in the public inter-
est to discuss such sensitive matters
affecting national security and friend-
ly relations with fereign countries.
Now, he says that he did not get that
report. Which part of the answer is
correct?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): Sir, both
parts are correct. But I think I
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should draw the hon. Member's atten-
tion that if this happened during war-
time, it is {true that not only the
British but all big countries were us-
ing such people for Inteiligence pur-
poses as well. It is not a secreti or
hidden mystery; it is well-known that
such things were¢ done in the Second
World War. Books have anpeared on
this subject.

SHRI R. L. BHATIA: 1t is still con-
tinuing even after the War. That is
my question.

SHRIMATT INDIRA GANDHI: It is
in answer to that question that my
collegue has said that he has not seen
the actual repori and {hat he has only
seen a report of the report. So we had
better wait {or the real thing and then
decide what to do about it.

SHRI R, L. BHATIA: I waut to
know whether any other news agen-
cies were connected or associated with
this news agency. (Interruption)

Harijans being killed in villageg

+

*46. SHRI VIRBHADRA SINGITI:

SHRI  SAIFUDDIN CHOU-

DHURY:

Wiil the Minister of ¥OME AF-
FAIRS be pleased to state:

(a) whether Government are aware
of the fact that large number of Hari-
jans are bheing killed in villages in
various parts of the country:; and

(b) if so, whether Union Govern-
ment have taken steps to set u»y special
cells which will provide protection to
these people”

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN I ASKAR):
(a) Recently there have bheen some
unfortunare incidenis of graesom
killings of Harijans in "the States of
Uttar Pradesh and Madhya Pradesh.





